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‘with the progressive replacement of im-
-ported equipment by indigenous  equip-
ment, the requirements of imported
-spare  parts are expected to be pro-
-gressively and substantially reduced in

the next five years.-

12.03 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED STOPPAGE OF UGC GRANT TO
SEVERAL COLLEGES IN PUNJAB AND
HARYANA

SHRI S. M. BANERIEE (Kanpur): I
call the attention of the  Minister. of
Education and Social Welfare to the fol-
lowing matter of urgent public importance
‘and T request that he may make a state-
‘ment theron:

The reported stoppage of grant by
the University Grants Commission to
several colleges in Punjab and Haryana
resulting in the closure of those colle-
ges.

THE MINISTER OF EDUCATION,

SOCIAL. WELFARE AND CULTURE
“(PROF. S. NURUL HASAN): The
University ~ Grants Commission  gives

development grant to colleges for certain
approved schemes. The Commission has
not held up payment of such grants to
_colleges in Punjab or Haryana. The ques-
_tion of the closure of the colleges due to
-st_oppuge of the Commission’s , grants,
therefore, does not arise.

According to the information furnished
by the Gaovernments of Punjab and Har-
vana, about 3,500 teachers in 125 non-
“Government colleges in Punjab and the
‘teachers in most of the 84 non-Govern-
ment colleges in Haryana have been on
strike for some time to  press  their
“demands. The State Governments have
not directed the closure of any college,
mer have they stopped payment of grants
to them so far.

The matter falls exclusively within the
jurisdiction of the respective State Gov-
ernments
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SHRI S. M. BANERJEE I am really
surprised that there are 3500 teachers in
125 non-Government colleges in Punjab
and teachers in most of the 84 non-Gov-
ernment colleges in Haryana have been
on strike since November, 1972, and yet,
the Minister says that this matter falis
exclusively within the jurisdiction of the
State Government. 1 have no time at
my disposal to describe how the Centre
can interfere under the university rules.
May I know whether it is a fact that
discrimination between private college and
Government college teachers is so great
in Punjab and Haryana that such a situa-
tion has been created which has resulted
in this strike? Higher education in Haryana
is mostly in private managements’ hands.
So also in Punjab. Most of these mana-
gements run colleges according to their
whims and fancies and they are not giv-
ing a fair-deal to the teachers. The
Haryana College Teachers’ Union has been
urging “the Harvana Government for the
last two vyears, through memoranda, re-
solutions,  deputations,  demonstrations,

token strikes and even hunger strike to-

enact a service security Bill which would
bring the private college teachers on par
with the Government college teachers in
respect of emoluments and other facili-

ties. But this request was not listened to.
When they were asked not to go on
strike, they waited patiently. When they

‘had exhausted all the channels of nego-

tiation and the Chief Minister of Haryana
refused to see any reason, about 2,509
teachers of privately managed  colleges
went on an indefinite strike since Nov-
ember 10, 1972.

Now. let us see what iheir demands are:
The first is the

for security of service. Everyone in this

country wants security of service. Tf the
teachers of Haryana and Punjab  have
demanded security of service, I do not

know how it is said that they are asking
for the moon. The second demand is
in regard to grant of interim and ad hoc
relief. - The third demand
to housing and medical facilities etc. as

issue of an ordinance

is in regarri;

.
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¢ available to Government  college
hers. These teachers also should. be
wded with whatever the Government
egc teachers are gcttmg, for which
ant-in-aid to the tune of 95 per cent of
deficit of private colleges should be

y have no funds and that is why they
gre unabie to pay the same pay scales as
recommended by the Kothari — Commis-
jon or as are given to Government col-
teachers; in other States, the State
overnments are giving 50 or 60 or 73
cent, if not 95 per cent as grants
h prwate colleges to enable them to
' parity between the Government col-
teachers and their teachers, but here
that has been denied.

" Then, the next demand is in regard to
{lie' take-over of these colicges immedia-
ely, such as the ‘Nehru College, Fariia-

It has been taksn over since, be-
e-there was a mal administration and
isappropriation of funds, The private
colleges mostly are indulging in _such
nefarious activites.

“Then, they have demanded democratisa-

of university bodies. As you know
nearly 1,500 teachers ‘of colleges in
U. P., ladies and gentlemen both, want-
el to stage a demonstration and knock at
the doors of this august House  and
'_ﬂnt a memorandum, and we’ address-
them vesterday, and you, Sir, were
nd enough to admit this calling-atten-
fio and you said that you had
sympathies with the teachers; in  fact,
veryone of us has his sympathies with
gchers.

| Singh has today made another con-
tory move to end the sirike of the
D ivate college teachers. and from the re-
ports in the newspapers we find that he
d" not want the intelligentsia of  the
State to face hardship. So, he did agree.
But what is the condition? The report
her adds:

. '“But he reiterated  that =s long ‘as
the strike was continuing, it would not
¢ possible for him to start any talks
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on the demands of the college teachers”.
More than a lakh of students are suffer-
ing in Punjab on account of this strike,
and more than 60,000 students in Haryana
are also suffering because of this. And
this strike has been resorted t6 by them
as the last resort. The hon, Minister of
Education has been a teacher himself. I
hope he will realise in what circumstances
and undet what strain, these teachers have
gone on strike. They are not professional
sirikers; they do not come from families
of strikers. They are builders of -the
nation according to this  Government.
Today, they are on the streets. I would
request the hon. Ministey to intervene in
the matler, meet the Chief Ministers of
Punjab and Haryana, use his good office
and see that a settlement is reached and
see that these teachers who are shabbily
paid by the private colleges sre given bet-
ter facilities and treated well and brought
on a par with the Goverament college tea-
chers, which in fact is . heir main demand.
Further, whatever aid the Centre might
decide to give should be given immedi-
ately so that their emoluments may be
Today, a teacher in Punjab or
Haryana or UP gets less than the saléry
and allowances of a peon in the State
Bank of India or the Reserve Bank of
India. Do we expsct our teachers who
build the nation, and educate the students
and make them the future or prospective
Prime Minister and President to starve
in this manner? It is a sad commentary
on our talk of socialism. I would like
to know the reactions of the hon, Minister
to these demands. He should not merely
take shelter on the technical grounds that
this concerns the States only. I know
that this concerns the States primarily.

But T submit that the Centre can inter-

vene.

They did not intervene in the case of
the teachers’ strike in  Simla, but the
Chief Minister of Himachal Pradesh came
to the rescue of the teachers and effected
3 I would only rcgnest the
hon. Minister to infervene in the matter
and use his good offices, meet the Chief
Ministers of Punjab and Haryina, have
a discussion with them along with the
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[Shri S. M. Banerjee]
teachers - organisations and have ‘a settle-
ment. In case the strike does not end
and a negotiated settlement is not reach-
ed, I am afraid—I warn this Govern-
ment—that all the trade unions in Punjab
Haryana have their sympathies with the
teachers, we on this side also have our
sympathies with the teachers and  this
movement will take a serious tarn and
may embrace all the Government emplo-
yees and other employees also. Therefore,
I request him to intervene.

PROF, S. NURUL HASAN: As the
hon. member rightly pointed out, being
a teacher myself, my sympathies are
always with the teachers when they
suffer any hardships.

SHRI JYOTIRMOY BOSU (Diamond
Harbour); Good man in bad company.

PROF. NURUL HASAN;
‘minute,

Just a

But as a teacher, I also have the tradi-
tion of the teaching profession and its
ethies to maintain. I fzel that a teacher
who does not consider the interest of his
students to be above his own interest is
not doing justice to the teaching profes-
sion. When a teacher goes on strike,
he is not harming anybody but his stu-
dents.

SHRI S. M. BANERIJEE. He i; fichi-
ing for his own existence.

PROF. S. NURUL HASAN: Even his
own existence cannot have a higher pre-
cedence in the thinking of a teacher than
‘the interest of his own pupil,

AN HON. MEMBER: You want him
to starve?

SHRI JYOTIRMOY BOSU: Be a prac-
tical man,

PROF. S. NURUL HASAN: I am be-
ing absolntely practical and I am very
“proud to be a teacher. I think my sense
of pride in the teaching profession stems
from the fact that so far as a teacher is
concerned, he considers the interest of
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those entrusted to his care  above his

own interest,

JSMAIL  (Bar-
‘Government’s

SHRI MOHAMMAD
rackpore): What is the
duty?

PROF. S. NURUL HASAN: I woull
like to clarify one or two points raised by
the hon. member.

He referred to the fact that the salaries
of teachers are less than those of the
lowest class of bank emplcyees. I do not
know what the wages of the lowest class
of bank employees are—I am sure my
hon. friend knows more about it than 1
do. That may be true of the primary
school teachers, but certainly it does not
seem to me to be true of college teachers.

SHRI S. M. BANERIJEE: They do not
zet the full salary. He knows it. That
was why they brought legislation  here
for the schools. They sign for Rs. 500
and get Rs. 300.

PROF. S. NURUL HASAN: As regards
discrimination in pay scales, according to
the information with me, the pay scales
of government college teachers and aon-
government college teachers in the two
states are the same. -

Lecturers (Junior — government colleges

grade) Rs. 300-600
~-do- — non-governm-nt-do-
Rs. 300-600
Lecturers (Senior — government ¢ olleges
gade) Rs. 400-800
-do- — non-governmeant -do-

Rs. 400-%00
S:nior Lacturers — government colleges
RsS. 700-1100

-do- — non-government -do-
Rs. 700-1100~
SHRI M. KALYANASUNDARAM

(Tiruchirapalli): Are they being paid on
paper only, or are they being paid in
cash these amounts?
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PROF. 8. NURUL HASAN: This pomt
‘has hot been raised in the ligt of demands,
amely, that the actual salaries are not
being paid.

SHRI1 S. M. BANERIEE: It is a fact.
Eeerybody knhows it.

PROF. S, NURUL HASAN: That is a
different matter. He may know it or
i may know it. That is not the issue
.of the strike which is under discussion.

Then, the question of security of ser-
vice his been raised. Now, this question
is causifg a great deal of anxiety to the
Ceiftral Government, and it is for this
purpose that the University Granis Com-
mission, in the Committee that they ap-
pointed fdr the governance of umiversities.
have specifically asked this Committee 1o
report not only on the terms and condi-
tione.

SHRI 8. M. BANERJEE: Sir, one
minuE: ﬁéhi'e of the teachers are appoint-
od, & sy, in ihe monlh of Stptembcr, 1972,

and { cir ‘servioes are terminated on the
Hat March néxt year, and again they are
r&%teﬂ hecuuse they. avoid continuity
of #éivice, This is something ridiculous.
MR. SPEAKER: This is & common

practice. 1 am sorry this happens to be
Akl th& 1 think you will explain it to
1

PROP. S. NURUL HASAN: This ques-
tion; s [ #hid; Mas beert referred by the
Wilversity Grants Comntission to the Comni-
mittee on the governance of uhiversities:
The whole question of the management
of woblleped and thé giiédtion of terms
and conditions of setvice of teachérs has
been referred to this committee. 1 Nope
thw recorfimendittions of the Commitice
would be avillable soon and then it would

. be possible for the University Grants Com-
mission to suitably move the State Gov-
ersments and the universities to ensure
that this particular action is taken.

1 regard to the stanid which the Gov-
-meaﬁhmuh-nmthcmlonof
security of service, they are agreed that
silklHy of sefvicé i an ithportint and
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necessary ingrbdient of the-  &da

systéif, - Th Hirydna, for ekample, a

Bill was prepared, and it was tHeén TE-
ferreéd o the Punjab University for s
comments. The Punjib Utniversity #p-
pointed a whole number of commitfees
and on the basis of the recommendations
of these committees, it has made amend-
ments in its regulations and thesc regula-
tions seek fo ensuré that an coilcb:t wﬁibh
are affilisted to Ponjab University g
security of tenure to the teachers of cBi-
leges affiliated to that university.

Deldiled procedures have been Tad
down here for the termm.mon of s-cr\noe
of 4 feachér that it cannot be without
good cause, and even if it is teroafbiskbd,
then there is a provision of  atbiiration
whercby a nominee of the management, a
nominee of the teacher and an impite ap-
pointed by il Vice-Chancellor Will go
into the dispute arising out of thé déter-
mination. Further fore, the period of
summer vacation shall count towards the
notice pcriod and salary in licu thereef
shall not be in addition to the summer
vacationl salary. But the teafher sHaM
be entitled to summer vacation salary s
admissible under the rules. The wh.lc
schefme drawn up by the Punjab Unfv-'
sity bfistifes that the summier vacafion be-

comes d matter of right for the teachers,
but I know—

SHRI S. M. BANERIEE: Harydii,

PROF. S. NURUL HASAN: ANl pri-
vate colleges of Haryan arc affiiattd 6
the Punjab University and thit was e
reason why 1 was referring to the Hoa.
Mentber ahd the House to the rules of
tht Punjab Univérsity.

Then, the teachers have raised the
queition of interim relief, medical relief,
Hbuse fent and so on. On that, the
stand of the Government is that it i¢ the .
recpmulb:l:ty of the managements and
they find that they are not in a position
tp_gn_'e_ to the colleges grants for this
purpose.

SHR! 8. M. BANERIEE: They are

giving 25 per tent; they are not giving
95 per cetit.
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PROF. 5. NURUL HASAN: So far as
the 95 per cent formula is concerned, I
think the hon, Members would agree with
me that the 95 per cent formula raises
many other problems.

For one thing no other State Govern-
ment, to my knowledge. has agreed to the
95 per ceat formula.

SHRI S. M, BANERIEE: Some of them
have agreed in principle, they have not
paid,

PROF. S. NURUL HASAN The ques-
tion that arises is if 95 per cent of the
deficit is to be pud by the State, then
should the State not have gicater controls?

SHRI S. M. BANERJEE: Tuke over all
these colleges.

MR, SPEAKER: The Punjab Govern-
ment has already announced that if the
mangements decided to hand over, the
Punjab Government will take steps.

SHRI S. M BANERJEE: 1 would 1¢-
quest you to hindly tell Mr Bansilal . .

MR SPEAKER: I am responsible for
none,

PROF. S. NURUL HASAN. The Go.-
ernment of Haryama is alvo agreeable to
the taking over of what are called sick
colleges where the management is willing
to hand over administration to the Gov-
ernmeni.

But theie is one point which they have
rassed which is worth considering. What
has happened 1s that sometimes college
mangement decides to recruit teachers who
are not among the best available. Now,
the Government sdys: if we accept this
principle that someone starts a  college,
goes to the universities and secks affilia-
tion and then says, we cannot pay and
ash the Government to take over, it is
really the intcrest of the students which
would in the long run cuffer; so the
teachers and «taff should be properly
screened to come up to the requisite stand-
ard when the college is sought to be
maintuncd by the State Government I
would appeal to the teachers; 1 would
also appeal to the hon, Members of
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this House that they should request the
teachers to call off their strike so that
the interest of the students does not
sufter,

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): Why not make an appeal to
the Chief Minister of Haryana also?

PROF. 8. NURUL HASAN- | can only
speak to the Governments in an informal
capacity if I know that the teachers are
doing their duty and then whatever is
possible, we shall try to use our good
offices. Tt is not merely the question of
Central Government The hon. Member
referred to aid from the Centre. The
Central Government cannot provide as-
sistance to one State, and not to another.
The UGC"s general formula is in accord-
ance with the University Grants Commis-
sion Act; maintenance grants are noil paid
by the UGC in the case of State Univer-
sities; only in the case of Central Univer-
sitics are mamtenance grants paid by the
UGC. The UGC pays development grants
under specific heads which are provided
under the Plan and theiefore to expect
the UGC 1o contribute towards mainte-
nance grant would upset the cntiie finan-
cial arrangement between the Centre and
the State Governments

So far as my information goes, the
State Governments have not directed the
closure of any college.

SHRI S, M. BANERJEE: What about
the termination of the service of 1000
teachers in Haryana?

PROF. & NURUL HASAN: The in-
formation that has been given to me is
that the question of termination is some-
thing which is beween the colleges and
the university and that the State Govern-
ment does not come into the picture.

oft AEER W (A7) s
wgreT, v w1 faad ww SR oT

F e B 7E WY EET 8 | WE
UH WTHT GUT AERT § | T WiX
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gheqmorr % amT 7 S /v AT HE R
vty fear o 2 e vt S W
IEE TB AT TE G |

W H AW ATAI(AE sqEeay
W) 7oA fas sraeqT & faems W
FrE FTH AT w7 AFAT & A A
faerrdt forrs siYr afvvmas € faa &
FT A7 # | FAATT ATATIAF SqT0IT H1
gezd % faa wie adww raafas
a1 7 v AT AT A I F
FIV A7 ATRC & fneqr awedt it
oF T Afa 7 W F T 3T
/97 TAT EE FI AT AT AFAT
a1 a7 faemdt Y sifgaar fAsr 77
¥ 71 WA fmrw frdy a7
far s i< & fom e Bor &
o frar fify a1 A w77 & fao
uF 7% A7 3 forar Afe &Y 7R &
fag =Y wF 73 swEEar #1 AL FA
¥ fA1 o=@ Wiz &4 &1 AT
g o ¢ Al wT I aF vt & B
forer#1 #7 ag Fvs0 AGT £ 1 F AAT
=7 g fF goma Y e & @
o 48 3% gt fF foerwr forgay
¥ wv 3 AT ¥ AeATd Ay #7
T 77T 7 w2 AT P e aw A
firers &1 vroefa A7 BrETe AATT
AT E | WIS ATHEIY /7 AT qvRCA
wa Fifet § fowsr &1 0% avE
ged s wge § gl s
W aw & § fr oF T @ifs s
w arfe gorG W R esd
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A faregor WY 7eqT0 § I AEqTRY F fover
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qEON WEAY : AEAT "7 Fi1
TarT W ¥ ?
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S 7 ¥ 9w 3 F a7 5w
FTANA ¢ 91 FHG 77507 T arfaw
2 9fF 37wr 37 ot QT T a @
fan v oAt 7 g sy frogEr
forer st ferardf fawa faaw fefae
& AT AT AT | HIT THS H G
frenfaat 7Y fmsr # i1 ag gfom
am W@ ¥ 99 gfavmr 7 afaw ®@
FraT WA 2 7 owrr av fmeaw ®/Y
faermrdt moe gfaurat &1 7w 2 0

wEOR AT : "R AEE #
q9T FT |

ol qEwR TOW ;. AA OF A%
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Mo qFo qEW Fert T,
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IX g STwEy v ¥ forg warar ¥ ety
*x wd i o | N g7 gt ek
& faq qdar #7 ar wwfr § 4% whv
B A €T TN BF K 9FSr grRTA
2 W ad @ Y A HY
TR I W QI FIHIT w9 foen
¥ Ffr av for a1 wifadt gegaz &
FIH & AT AT IO F UG ¥
&8 § 517 & o sfafady frag
& faz dqr w947 & ITH FOH fawwa
g T

g qF FA¥T Aarw & fw ooy
Q97 TF A T W KT ITAH 05 §Y
g & zed AT wheww fad, a9 ey
o g § A1 WAAT weEq T O§ )
7ot fag &7 agw off aoif & TAa &
wars § Far 91 6 giaafadr qrw
FAAT T FHI 57 769 T T F
W T | T EH W KA KHGT AT
Al A TEEAET G GAKI I I 97
g I qFAslE QA T ARSI FC
qHT |

SHRI DINEN BHATTACHARYYA
(Serampore) Sir, as & result of this lodg-
drawn strike of teachers of private colleges
in Punjab and Haryana, the whole edu-
cation system 18 m & stand sull condition,

Before the teathers went on strike, be-
cause of the represssive atutude of the
bureaucratic mathinery m the Eduoation
Departments of Punjab and Haryana, the
tmdenmbdtomoutof!beirwm
i the sirbets wind the Gollbges wéré
as a consequence of that [Five preciovs
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pf slndgnl.s verr lgsl—tl;ey . Were
%ﬂ by thc polme jn Punjab.
"Tll_e explanatlon that the Educetlon

Mmfsrer is giving here is most fantastic.
Hem is the Education Minister who be-
Ionss to the Consress party. Which is
ﬂ!t party ruling in l.’unm'lz and Hgmna?
,‘.m the same Congres party. You scc
the argument given here, that it is a State
subject and that we ca.pnut J.ntgrvgne The
whole education syswm in Pl.m;ab and
Haryana is in doldrums. His counterparts
thgre, instead of mitigating the grievances
of these feachers, are resorting to  the
same old buregucratic methods of re-
pression. One thousand teachers have been
arrested and victimised both in Punjab and
Haryana. The Chicf Minister of Punjab
exen says that if the strike is not  with-
drawn, they will take recourse to some
alternative method. What is that alter-
native method? What is the proposal of
the Education Minister here regarding the
altervative method? What is the reaction
of the Education Minister to the statement
of the Chief Minister of Punjab? Tt is
obaling but & provocation given to  the
tea.chcrs who are on strike.

Thc teachers’ strike is not limited now
to the lcach:rs oommumry only The
sludcnh are supporllng it. The workers
'have also decided to stage a dkarna at
the Chief Minister’s residence on the issue
of teachers’ demands and other sections
of the community ulso are supporting it. It
is almost a common issue of Punjab and
Haryana.

‘About the demand for parity in service
conditions, what is the condition prevail-
ing there? You will be surprised to know.
Here, 1 am quoting some figures given by
Shri G. S. Mansukhani of the University
Grants Commission. The ﬁgures are that

the Government has spent’ hbout Rs, - 47

lskhs on 127 private coffeges and Rs.. 150
lakhs on 27 Government colleges. You
can understand what is the condition
lhen Fer 127 private collzpes, they have

, 47 takhis &g Yor only 27 Gav-
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Just now, in reply o 2 quegtion gt b
Shri S. M. Banerjee the hon. Minister wa
giviog the figures of emoluments. I d
not know whether the teachers or profes
sors of private Colleges arc getting then
or it is only on paper. You do not knov
what is llle practice going on in prwati
colleges that are stil] prpdgmmcqﬂy con
trqlletl by thc fpu(}a‘l 'e'lq:uem.s The edi
catign system is still depending on  cast
and religioys bias. The modern educatio)
sysiem is still to qnmc in our  coyntr:
becavse of these alumdes both at th
Centre and in the St.m_cs

So, I would like to plead with the not
Minister here that strong steps should b
taken in the matter. Only yesterday
about 2000 teachers came here. If th
Education Minister had any sympathy fo
the teachers. he should have met them an
he should have assured them saymg, "Yw
just go back and we will ook into you
genuine and just demands and fulﬁl them

But nothing has becn done. The matte
slapd& as it is. )
What are their demands?  Their d.

mand is to nationalise edycation and
give security of service. The hon. Mw-
ter has referred to certain legislatio
which is pending since July last. 1In spit
of all the requests from the Central Gov
crnment, the State Governmenis arc takin
no steps to pass the legislation and imple
ment il How long the teachers ¢
Huryana and Punjab will be waiting whe
the Icgislation regarding the security ¢
service will be passed by the State Legis
lature and implemented? Why does nc
he try to bring a uniform system all ove
India?

Today it is Haryana and Punjab, som
time back, it was Bihar; earlier, it wa
Kerala, Assam and West Bengal. Ever
day, when you read the nNEWSPapers, yo
find gjther there is studeni unrest or ther
is teachers' strike. "!"he only method adop
ed by the Govemmcnl is repressive mc
thoql. They only qae danja and resort
Inlhwlmrge and grn:st usachel; and st
dents.  Sometimes, they do not even heg

- tate to kill the poor alu#nts and teacher
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who come out on the streets only to
agitate for their just demands.

What is the reaction of the Education
Minister to the all-Tndia situation that is
prevailing now? He has rather adopted
actics of befooling the people and creating
urther confusion in the matter. The
seachers of Punjab and Haryana have
ome forward with an open statemeat.
Yhey are conscious about the condition
Jrevailing and about the losy of study of

cir dear students. T would likc to quote
wom the Memorandum given by the Punjab
College Teachery' Association. 1t might
Serhaps have been receved by (e bon.
ylinister. Still, T would yuote:

“We are painfully conscious of the
loss of studies our beloved students
. have had to suffer because of the
foolish policies of the Government.
!'It closed down the colleges for about
3 weeks and then accepted soms of
the demands of the students afte:
the Moga holocaust. It has refused
10 accept our genuine demands and
has thus deprived us of teaching our
stadents which we love and cherish
w0 do.

We wish to muke it clear that al-
though we are not at all responsible
for the loss of the studies of our dear
students, we propose to make up this
Joss by (i) foregoing our 15 days
winter  reccess, (i) by working on
Sumdays; (iii) by working extra hours
on working days; (iv) by pressing for
the suspension of the house qualifying
tests this year: (v) by prewsing for
some postponement of the University
Examinations; (vi) By speedicr evaln-
ation of the scripts in the university
-examinations so that the results can be
declared earlier.”

This is an  important matter. He is
'rmonising here that the teachers should
# come forward and resort to  strike
bork because the students will lose their
udies. My point is that these teachers
“e conscious of it and they are ready to
ympensate it, but you come forward with
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a whole statement that Govermment wadl
take immediate steps to see that the dis-
criminations in respect of service condi-
tions between private colleges and govern-
ment-owned colleges are removed im-
mediately; that some steps will be taken to
sce that there is full security of service,
at least that no injustice is done to amy
teacher; and he will take steps to nation-
alise the whole educational system 1
want categorical answers on all  these as-
pects,

PROF S NURUL HASAN: Sir, 1 want
to make a confession to you and to the
House; T am unable to shed ciocodile
tears.

SHRI DINEN
You belong to the Congress party .
ferruptions).

BHATTACHARYYA:
(In-

PROF. 8. NURUL HASAN: When my
hon, friend's party was in power in Wes!
Bengal, they did not nationalise education.

SHRI DINEN BHATTACHARYYA:
That was because of Centre's intervention.

MR SPEAKFR: Do you think that, by
doing this, you make it more impressive?
Please listen to him. He has listened to
you with patience. Everybody was listen-
ing to you with patience. This is just
overacting and overdoinp things.

PROF. S. NURUL HASAN: What that
Government did for teachers, one can casily
go and ask the teachers there. T have in-
numerable friends among the  college
teachers of West Bengal to know what the
policy of my hon. friend’s party was.
Therefore. let us not talk of party. Let us
talk in terms of the Constilutional res-
ponsibility of the Government.

Sir, this call attention is with regard to
an action by the UGC, and I have made
it clear that the UGC has not stopped amy
grants whatsoever.

There is only one point which has besn
raised by the hon, Member which 1 have
not answered In connectlon with the ques-
tions raised by the other hon, members
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and that is, he compared the money spent
on government colleges with the grants
given to nongovernment colleges, The
whole rationale of non-government colleges
15 that the community voluntarily contri-
butes an important share of (he total ex-
penditure. Government colleges are solely
maintained by Government and, therefore,
every bit of money has to come from
Government 1n so far as private colleges
are concerned. it 1 the responsibility of

the private managements to contribute
their share
SHRI DINEN BHATTACHARYYA

What about discrimmation?

PROF S NURUL HASAN T um
afraid, I do not know the meaning of dn
crimimation if 1t iv used in this sense How
is that word relevant here? Give me an
opportunity Sir; at least T will go und
look up the dictionary. Discrimmation
arises as between one private college and
another private college How can there
be the question of discrimination between
a government college and a pivate col-
lege, so far as funds are concerned?

Ar regards thc general matter that ali
those who do smilar work should be
paid simlar wages and given the -ame
conditions, I have already made a sub
mission 1o this House

SHR1 DINEN BHATTACHARYYA
“What about victimisation?

MR Shri Phool Chand

Verma

SPEAKER,

ot &% @ Wi (sdv) A
et "y AT WEAW gL &
faardt 7 af sqrgEs g & AR
qar & § fr @Y wEew aeatawar
Y T WTEA § WX WIAT Saradd) ¥
Far wrex § 1 wr aw fowey &

A E .
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oW WP AT S A g
fymwg et e

ot wew fagr®t  wwddt ;g
Y7 99 7 AY qrawt a€ wor A

ot g® wy Wi : foerr TR W
famfar & 1| w7 ool wEer a4 a
mofrrgE s fas< farar 2 65 o farers
T ARA 2 7 7 9@ wEA & o
fafeare e we= fam o ofs §
™z 7 dvav Ay wafzmdr am
qF, TW P ¥ e 77 famio g7 ww
AT SAFT FLTF7 AF | T8 WITATHL
T 479 AZY wmaT & | ) AT 38 g
T @ fo ag s gwaT 7 Aratag @,
qone w1¥ gfvamar a3 £ FErERry
AR FASE T FEAT A AT
¥ ggT aigar g f& #ar mi W@y
T F17 gfrme AT ¥ e ds 57
oeATowT & 9 faag #1 gewrT & fou
WeqEqaT X A AR F 7 94T FAr
oYY TW GFTT FY A% ANA AT W
Aare 3 v QAT F15 waeqT AW &I
darr @ fx afqew ¥ @ 9WT & 9_
foresaY & wrwe @E @raAT IR A W7
39 A 79T I AZTAT ¥ HAErT
IA%Y 7 frar st 7 Aan wme fea
AT AY FEATE B X W AHAR
Teq% g1 & 4 Jeaw A7) IRIT | FIATRY
A 7 Taw feenfagt w1 a9 dan §
afes 2 # afr W wae BT B
WYX gEe wr arAT wTfEw | F
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[5ft g9 i
AT § 6 oW gren ¥ wee v
TH R Y?

www giaw s gieT aEe

-~

w—

ot gra Wy wawm (i)
TQ B "oy D T, s W\
ek § 7

wax wig  ag favig fear @
T § 5 45 faae & surar s
A P gy

e wnt g1 aw wEnT
fararrorat a1 reaey & domw v gframor
W FTHT? ITHY gt R g A
& ¥ g A e Ere Y
farw et #7 wmaen & o o) aw o
Wl TTET & gawr fwd amw
fawterdt ¥ wer ¢ B Tt Raw
Q& sfor a1z &Y ardt & | T/ AT
WY 721 ¥ o forag & 4 g = Al
s F ey o w2 am A
T &Y arq & fE ST gvaTe T
T ITCT FAT T R ) g A w@Ard §
aaraTT 93 & i @R &Y weee &
wewt 1 g faan, sy
gosfear T ¢ $°2 7 omar mur
oYt ¥ wasT @t & fa 4 gy
T9-39 wWIv frgAw Aw g ofa ¥
@z frar mar & 1 whgeT SrsaTRETE
¥y nfgwn gfwa 3 frcgare 7 fvan
afer gea gfere ¥ frcgere foar, 37%
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W I awayT< Pear way 1 waeee W
Y fowme w0 & fao wfign
gfere #% sraear o W 1 g7 T
w ol G gt e ¥ e @
T §, g g § | g fimrs e
AT § W Y A gl § ) W g
IA WAET § ? BW WEWW it ¥
am XX ¢ ot e W e famta
A & | ¥T qE IuF W § 7 e
af g g A U o Fmin @
2 aFar & 1w 2w foreerr Y Y
gmMA @

qarg ¥ foer 7 ¥ g § fo
STEAE FIAWT & S TTEATEF ¥ IAR T
ACHTE TEATHT & FAARAL AL
zfan & fr g warfrs dvar
e fagremr i wgifeeeE ®
srearasy & w9 & 1 F FOT el §
f& sreae fawres) o @@ Al
am @ 3 W favefawed s
g F fram oeE fawmdr 9%
A AR ¥ 7 W & &Y ®v I
qg F947 STEATFIE G & 7 SN qE
o wrw E  f FA & faaw mgg
faarert a¢ AT 2R & WIT A A
oS fagreEt 9T | AR A |
gfaamon & wa et § | a9 I W
oy o wY dare AT ) I IR A
w17 gz W g7 WK § fE v dewd
1wde ¥ faarfuaY & gaow © 9T aw
TEN wgr ar v vy deRfoe W
o ¥ fre e w o ol oW W O
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19 TEY AT | a7 I ATA AT W
a7 TEY & 1 St T e F g Ay
¥ a wv E AT glva 3 gar wAY &
T TG AFT A9 7 ? 37 ¥ A WY
ara vy arfen | A1 @ 99 @ @
IAF AT H 0 GH0 Y, INET F4T AASA
fager & 7 zfvaor wvgre @ oAy
HEATTRT A1 wafrw ved 41 § wf#A
gutawa (o wr A8 Y 41
HAAT A2AT § [ 794 Reaea & A197Y
Afr war & 7 qwa § wEr @A T
UF Iz W owRT 4 & 6% mawE
/1% A% w7 faur & ff @q aw F
AT AT TEY F4, AT A% I
¥ arg 7@ wo7 W) W A oA
ot e W17 9WE & (o war
A W o & uw
fsgdt [mfrees, =iwft avar qrowe,
q ng w2 W wwr &y ogw fmrer
¥ AT % & (7 darv ¢ 1§ =ear
g fr wfedt & awaaat & o 9t w1g-
feaws 2, Wl wgEg I w1 W
L2

WA REAY TG RHAT O
W gfamn w1 &, &few A% gfiafee
ATEH FAT ¥ TEA T AT v
AN ey | wer wgEa
wHstag R AR &

Mo 8> O gET 0 TH
arer, A aF A wTew § W F
forr & areew deT FTRE §
2765 LS—8.
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I 991 ¢ f en famfad & wm
TrEIT & N7 v @ oy ag w1
TEEATEH TFAT FEAT & a1 J@ |
¥ oga & w7 a%1 g 5 am wrwen
gfrafadt mezw wdtaw 71 v%7 e
Ty Yot J7 3w A e o
S, gw fawrfror w97 fF aamw
T TATHTA A U7 JA9NE & /T I
F1 Havast aafosr 39

AAdrT ®@EFr T OF NeaweHl
2 f& 1fafed area s8wm & At
F wgmeRe  w (A ow% fmeww
Farfafedma aFve #1 § | Tivafed
s AW A wrE fufraw wnfe-
faFaer o taafas 7 g9t 7@t #t
g1 &1 93g I Y3~ fafaww
wrfmsdoes 6T &1 TE 9Y | FAE
a1% &" 79 g, gfrafad aren w461-
W X T WAy 97 A1 fear 6 3@
& A qv qg=r fF fafraw Fofa-
frgoewr  fosq w1 gafadY &1
AT FT F | T (A" 7 A7 qA W
am § va{ fen i o= s
fufrng wnfwderd A% W
oHo To &, A ¥ ¥ WATE IF AR
fF §T TF 4%¥ FAW [Ho To WAL
2 | v (g fedawe SR SRS
1 7k §, aifw o Ar§ ovrg AT Y,
N Friaaw warfafehoeT ael 91 aga
¥ o Wi, 9 H a4 ¥ dgar e’
¥ oz foar o s wiiww & ar
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[ 7= 9% T4i]

fr wowt wY Y & fAg o WS &
we3 I@®, WeAgw, (AW awq @,
s frgie o w@ | w@ AT AR
w W maegwr ¥ fe gfE
gfrafadt wrea wdtww {7 WS
swifafeve~ e o §, oW foy
W oATET Y |

1254 hrs

RF DEVELOPMENTS IN TAMIL
NADU

SHRI JYOTIRMOY BOSU (D.amond
Harbour) What concrete steps he has
laken on this issue, because a stage of
deadlock has now been reached in this
whole situation? After all thesc nituals
of vanious nparrations and  statements,

what are the concrete steps which he has
taken on this question? We met you, Sir

and made a submssion {o you 1n your
Chamber

ot U fagri amm i (nfeaz)
WS Ay, afHAAE F IR X w9
Famdewr PRy 7 womaEWT R
sifar g Afew wr mar § W
qgr I91 ® @ w1 Aver W A faan
I Owr R

SHRI DINEN BHATTACHARYYA
{Serampote)  That s Paralok Sabha
that 1s o House of Flders, ours s the

Yok Sabha
ot sz faglh amdd
@ g fawre & faar g

Woqd WiAW
FEGRT W E

oY q

§ W
W o g fe

DECEMBER 5, 1972

tn Tamu! Nadu 224

Ay fFr e K g e
WIT X UF T NAAT, a1 37 w7 g
wAT g

ot QA7 werwd W Y Fwa

Faft aft wr @ g 1 wadt A
afar
waw sgida  weer & fr wmw

A WY ARA R Afr wr vgr

o s faacd wa¥d. weaw
#grEg, 7 et ot awaa € | wawa
LGOIl

W gH wiam ORI #id-
g aaeg TR A WAT A9 1 G
I FE /N F AT ag oA g, A A
qOA WA X @

SHRI DINEN BHATTACHARYYA
T shall speak in Bengali then, and you
may kindly excuse me

vem Qe arfaw ¥ iy,
et ¥ Ny &iww I7 & T
WS ¥ 7 AT | AT g AL wA
2, O agr w5 & fF o A7 ot v
adr &, Wi aw ¥ wiw #7 faldelt s
¥ oy § 1 woerdlg aeer 9 A AW,
et ¥ AF 1 F awadlt ¥ T o
gl wiaTd gw ¥ wed Wi god
WTOTE § | ST WA W9 WY qeA
ﬁa{fm‘qrz,!ﬂﬁumit!ﬂw
g



